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as All India Peace and Salidarity Organi
sation) have incomc runniiif into lakhs of 
rupees through donations, profits on air- 
travel tickets, etc.;

(b) whether these incomes are taxable 
under the Income Tax Act;

(c) if so, the amount of incomes of 
these organisations during the last three 
years and the tax, if any paid on such 
incomes; and

(d) whether these are registered organi
sations under the Societies Registration 
Act?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) to (c). Information is being 
collected and will be laid on the table of

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI A. C. 
GEORGE): (a) The scheme of cash assis
tance for the cotton textile industry, in
eluding the handloom industry, is operated 
by the Indian Cotton Mills Federation. 
Figures of cash assistance sanctioned for 
exports of cotton handloom products, item- 
wise and State-wise are not available.

(b) The figures arc—
Year Value it 

Rs. croroi

1969-70
1970-71
1971-72

12-56 
16 02
22 66

the House as early as possible.

(d) No. Sir.

Number of Wearer Centret and Institutei 
of Handloom Technology in the country

10147. SHRI GADADHAR SAHA: Will 
the Mihister of COMMERCE be pleased 
to state:

(a) the number of Weaver Service Cen
tres in the country; State-wise; and

(b) the number of Institutes of hand
loom technology in the country?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI A. C. 
GFX>RGE): (a) There are seven Weavers’ 
Service Centres—one each at Bangalore in 
Mysore. Bombay in Mahara.shtra, Calcutta 
in West Bengal, Indore in Madhya Pra
desh. Madras in Tamil Nadu. Varanasi in 
Uttar Pradesh and Vijayawada in Andhra 
Pradesh— and one sub-Centre at Kanchee- 
puram in Tamil Nadu.

(b) There are two Institutes of Hand
loom Technology, one each at Varanasi 
in Uttar Pradesh and Salem in Tamil 
Nadu.

Expoit of Handloom Cotton Producta
10148. SHRI GADADHAR SAHA: Will 

the Minister of COMMERCE be pleaaed to 
sute:

(a) ihe amouat of cash assistance lanc- 
tidhed to the handloom industry for pro
motion of export of handloom cotton pro- 
ducu item-wise and State-wise during 1%9- 
70, 1970-71 and 1971-72; and

(b) the volume of foreign trade and 
foreign exchange earned daring the taid 
period?

Cxftton textile milla which obtained loan 
from Industrial Finance Corporation

10149. SHRI GADADHAR SAHA: Will 
the Minister of COMMERCE be pleased to 
Slate the number of cotton Textile Mills 
obtaining rupee loan during 1969-70, 1970
71 and 1971-72 from the Industrial Finance 
Cori)oration and the aames of States and 
districts where these Mills are operating?

THE DEPUTY MINISTER IN THE 
COMMERCE (SHRI A. C. 

GEORGF.t): A statement giving the requt- 
site information is atUched.

Statement

Year No. of Name* of Districts and State* 
Milla granted et«. in which the mills 

are operating.
during
th*
y e a r

1969-70 11
( J u l y -
June)

State mnd District No of 
mills

Jndkrm Prudesh.
E. (Jodarari . . Qm̂
Nellore . . One
Maharashtra
K.olhap«r .. Two
Yootmal .. Oae
Oramnabad .. Dae
Sangli .. One
Mysor*
Bijapar . . One
Raiohur .. One

Tamil Nad%
Tiranelrall .. Oae
Salem . . Oae




